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with references concerning high techno-
logy of drugs,

(c) and (d) The position is being ascer-
tained,

12.00 hrs.
PAPERS LAID ON THE TABLE

REVIEW AND ANNUAL REPORTS OF
HINDUSTAN PETROLEUM CORPORATION
Ltp., BomBay FOR 1981-82, BHARAT
PETROLEUM CORPORATION L1D, BoOM-
BAY FOR 1981-82, CoCHIN REFINERIES
L1p. FOR 1981-82, INFRIGAL INDIA LTD.
FOR 1981-82 AND THREE STATEMENTS

FOR V981-82 AND T@REE SRARE-
MENTS FOR DELAY.

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR): I beg to lay on
the Table:—

(1) A copy each of the {vllowing
papers (Hindi and  English  versions)
under sub-section (1) of section 619A
of the Companies Act, 1956: -

(a) (i) Review by the Govern-

ment on the working of the Hindus-

tan Petroleum  Corporation  Limited
Bombay, for the year 1981-82,

(ii) Annual Report of the Hindus-
tan Petroleum Corporation Limited,
Bombay, for the year 1981-82 along
with Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-5920/831.

(b) (i) Review by the Govern-
ment on the working of the Bharat
Petroleum Corporation Limited, Bom-
bay, for the year 1981-82.

(ii) Annual Report of the Bharat
Petroleum Corporation Limited, Bom-
bay, for the year 1981-82 along with
Audited Accounts and the comments
of the Comptroller and Auditor
General thereon. [Placed in Library.
See No. LT-5921|83.

(¢) (i) Review by the Govern-
ment on the working of the Cochin
Refineries Limited, for the year 1981-

82.
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(ii) Annual Report of the Cochin
Refineries Limited, for the year 1981-
82 along with Audited Accounts and
the comments of the Comptroller
and Auditor General thereon. [Placed
in Library. See No. LT-5922{83.

(d) (i) Review by the Govern-
ment on the working of the Engi-
neers India Limited for the year

1981-82.

(ii) Annual Report of the Engi-
neers India Limited for the Yyear
1981-82 along with Audited Accounts
and the comments of the Comptreller
and Auditor General thereoa. |[laced
in Library. See No. LT-59-23/83.

(e) (i) Review by the Govern-
ment on the working of the Lubrizol
India Limited for the year 1981-82.

(ii) Annual Report of the Lubrizol
India Limited for the year 1981-82
along with Audited Accounts and the
comments of the Comptroller and
Auditor General thereon,

(2) Three Statements (Hindi and
English versions) showing reasons for
delay in having the papers mentioned
at (e) to (e¢) of them (1) above.
[Placed in Library. See No. LT-5924]

83].

REVIEW ON AND ANNUAL  REPORT

OF HINDUSTAN  ANTIBIOTICS Ltp.,
PIMPRI FOR 1981-82 AND  STATEMENT
FOR NON-LAYING IN TIME THE ANNUAL
REPORT OF BENGAL CHEMICAL AND
PHARMATICALS LTD. FOR 198182

THE MINISTER OF CHEMICALS

AND FERTILIZERS (SHRI VASANT
SATHE): 1 beg to lay on the Table:—

(1) A copy of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956:—

(i) Review by the Government on
the working of the Hindustan Anti-
biotics Limited, Pimpri, for the year
1981-82.
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(ii) Annual Report of the Hindus-
tan Antibiotics Limited, Pimpri, for
the year 1981-82 alongwith Audited
Accounts and the comments of the
Comptroller and  Auditor General
thereon. [Placed in Library. Sec¢ No.
LT-5925(831.

(2) A statement (Hindi and English
versions) explaining reasons  for not
laying the Annual Report of ‘he Bengal

Chemical ang Pharmaceuticals Limited
for the year 1981-82 within the stipula-
ted period of nine months after the
close of the Accounting Year. [Pluced
in Library. See No. LT-592043].

EMPLOYEES' FaMiLy PENSION
(AMENDMENT) Sciesi, 1983,

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATIONS (SHRT DHARAMVIR): 1
beg to lay on the Table a copy of the
Employees' Family Pension (Amendment)
Scheme, 1983 (Hindi and English  ver-
sions) published in Notification No.
G.S.R. 87 (E) in Gazette of India dJated
the 16th February, 1983 under sub-scc-
tion (2) of section 7 of the Employees’
Provident Funds and Miscellanous  Pro-
visions Act, 1952. [Placed in Library. Sce
No. LT‘SOZTTSBJ.
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